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[Shri Datar) 
Then the definition regarding penal 

provision in regard to assisting an 
internee have been made further 
clear. We had already a definition, 
but it has been made further clear in 
view of the present emergency. 

"No person shall knowingly 
assist an internee or a person on 
parole to escape from custody or 
the place set apart for his resi-
dence, or knowingly harbour an 
escaped internee or person or 
parole or give an escaped internee 
or person on parole any assis-
tance. " 

In clause 4, arrangements have been 
made regarding access to such camps 
where these persons will have to be 
kept. This is only more or less by way 
of clarifying what has been done in 
the Ordinance. As you are aware, an 
Ordinance had to be issued in this 
respect. and the present Bill has been 
brought forward in accordance gene-
rally with the provisions of the Ordi-
nance. 

These are the provisions of the Bill, 
so far as the definition of the expres-
sion 'foreigner' is concerned, so far as 
the power to arrest, detain or confine 
a person is concerned; even those per-
sons of the categorv I have explain-
ed, :.viii have to bc' confined, when it 
becomes necessary, in the interest of 
the security of India. For that pur-
pose, they have to be treated on the 
same footing as foreigners. 

I move. 

Mr. Speaker: Motion moved: 

"That the Bill to apply the Re-
gistration of Foreigners Act, 1939, 
:nd the Foreigners Act, 1946, to 
certain persons to whom they do 
not at present apply and further 
to amend the Foreigners Act, 
1946, be taken into consideration". 

12,19 hrs. 

STATEMENT ON SITUATION IN 
NEFA AND LADAKH 

Mr. Speaker: Here the Prime 
Minister might make the statement 
that he had to make independently of 
any notice that was received. But I 
have said that I will take up that 
notice also, so that statement might 
contain other facts also, not in res-
ponse to this notice. Therefore, we 
will hear the Prime s ~r and 
then I will take up this notice. 

Shri Hari Vishnu Kamath: You 
said the notice had been admitted. 

1I1i'. Speak£r: did nO, say it had 
not been allowed. 

Shri Hari Vishnu Kamath 
read the notice? 

May I 

Mr. Speaker: Let the statement be 
nnd2. I will take that up if some-
thing addit'onal has to be got. because 
it is on specific points. and the Prime 
Minister wanted to make a statement 
independently of that. 

The Prime Minister, Minister of 
ExternQI Affairs, Defence and Atomic 
Energy (Shri Jawaharlal Nehru): Mr. 
Speaker, Sir, I have to give grievous 
news to this House. Bo1!h Walong and 
the Sela ridge in NEFA have fallen 
to the enemy. In the Chushul area 
ugh ling is proceeding. 

In Walong, the enemy attacked on 
the 15thl16th night. This was a two-
pronged attack. The battle continued 
till the morning of the 17th. The 
enemy succeeded in shelling this air 
field, which was the only source of 
supply to our forces. In the 17th 
afternoon, our troops started with-
drawing to defensive positions in the 
rear. 

In the Jung area, the enemy attack-
ed our positions on the 17th Novem-
ber. Their attack was repulsed four 
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times.. Ultimately there was an 
attack in greater strength, and this 
Jung position had to be given up. 
Our troops fell back to the main 
position at Sela. In the meantime, 
the enemy bypassed our main post by 
a wide flanking movement between 
Sela and Bomdila. They attacked in 
the early hours of the 18th Novem-
ber, and cut the road between Sela 
and Bomdila. The infiltrators were 

forced to withdraw. They formed up 
again and renewed the attack. The 
situation is somewhat confused, and 
fighting is going on, but our Com-
mander had to withdraw from Sela. 

In the Chushul sector in Ladakh, 
heavy artillery attacks were made on 
the Chushul air field and the out-
posts. Our post at Rezang La .was 
attacked on the 18th morning. After 
fierce fighting, this post was over-
whelmed. A part of another post six 
miles east of Chushul was also 
attacked. 

Other attacks in the Chushul area 
were repulsed. Fighting is still going 
on. 

This is bad news. I cannot go into 
further details at this stage. I should 
like to add that in spite of the re-
verses suffered by us, we are detpr-
mined not to give in 'in any way and 
we shall fight the enemy, however 
long it may take to repel him and 
drive him out of our country. 

8hri Hari Vishnu Kamath: 
point of clarification. 

On a 

Mr. Speaker: I have received, and 
probably the Prime Minister may have 
received, a call attention notice from 
several hon. Members. That was 
specific about the fall of Jung to the 
enemy, and the reportedly precarious 
position of Chushul. Would the 
Prime Minister like to say anything 
more? 

Shrl lawaharlal Nehru: I would not 
like to say anything beyond wnat I 
have said. I have referred to both 
Jung and Chushul. 

Slhri Hari Vishnu Kamath (Hoshan-
gabad); I am sure the House is dis-
tressed and shocked beyond measure 
to hear of this most calamitous re-
verse since October 20. Our gallant 
jawans are being killed and taken 
prisoner in their thousands. 

The former Defence Minister, on 
the eve of his resignation, stated in 
Bombay or elsewhere, that the posi-
tion was that we are not only out-
numbered, but out-weaponed. May I 
ask the Prime Minister whether steps, 
and vigorous steps, are being taken 
now to obtain arms and equipment 
from all friendly nations on a mas-
sive scale and thus allay the wide-
spread public apprehensions that our 
armed forces are not yet fully equip-
ped to meet the enemy? 

Shri lawaharla1 Nehru: As the 
House knows, every effort is being 
made to get arms and other equip-
ment from foreign countries, and we 
have received some, and they have 
been immediately sent on to our 
forward posts. 

Shri Priya Gupta (Katihar); May I 
know the extent to which foreign 
military aid is taken, and whether 
Government have a blueprint for 
further military aid to meet this crisis 
arising out of the fact that there is a 
reported mutual understanding bet-
ween China and the Pakistan Gov-
ernment to the effect that China 
would help Pakistan to get Kashmir 
and West Bengal and Assam accord-
ing to Group C proposal of the Bri-
tish Cabinet Mission? 

Mr. Speaker: All this question is 
not relevant here. 

Mr. Speaker: I have said this ques-
tion need not be answered; it cannot 
be answered. 

8hri Priya Gupta: In what way 
shall I express my feeling Sir? 
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Mr. Speaker: I cannot enter into an 
argument. . . (Interruptions.) 

Shri Priya Gupta: May I submit 
that the jawans are dying there .. ' '., 

Mr. Speaker: Order, order. He 
should now resume his seat ....... . 
(Interruptions.) Dr. Singhvi has not 
liven his name. I cannot change the 
procedure .... (Interruptions.) Order, 
Orde. We proceed with the motion 
made by Shri Datar. 

Shri Hem Barua (Gauhati) rose. 

Mr. Speaker: He was not in his 
!!eat. 

Shri Hem Barna: We were told 
that the statement would be made at 
12.30. 

Mr. Speaker: There was an interval 
after the motion had been made and 
therefore, I thought that I may take 
it up. 
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Mr. Speaker: Order, order. He has 
put a question and the Prime Minister 
has said that he has not this informa-
tion with him; and that whenever it 
is got it would be supplied to the 
House. . . (Interruptions.) 

~ ~~~  q'1q<f: ~ ~ 'f>'t 
~~~ ~~ .•• 

~ r ' ~~~ 
~ ... 

' ~  : ~ ~  ~ 'Ii"<: 

<w ~ I ~ ~1  "IT1: "IT1: ~ 
ll:<f; w:r ~ ~  m ~ <Rt f<:"qr 

rr~~ I 

Shri Hem Barua (Gauhati): In view 
or the fact that a very grave situation 
has emerged with the fall of Walong 
and Jang and Sela pass has also fal-
len according to my latest information 
... (Interruptions.) and the Chinese 
are making a headlong thrust into the 
heart of Assam, in this context may I 
know whether the Government pro-
poses to go in for a total war with 
military aid in men and materials from 
our friendly countries or the Govern-
ment proposes to go in for immedia", 
negotiations for peaCe on the basis of 
cease-fire at whatever cost? These 
ar" the things that I want to know 
from the Prime Minister; the situation 
has become very serious. 

Shri JawaharIal Nehru: I have my-
self stated that it is a grave news and 
it creates a serious situation. Natural-
ly our Armed Forces will do their 
utmost to meet it. It is all that I can 
~  I cannot go into details. 

Shri Hem Barua: May I submit that 
there is no defence in Assam? What 
is the defence preparation. .. (Inter-
ruptions.) 

Mr. Speaker: I will request hon. 
Members to resume tI-.eir seats ..... . 
(I nterTuptions.) 
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Mr. Speaker: When I am stan-
ding, they should sit down. 

' ~~~~~~ r  

m'f m.r ~ 'f@ iii!' m ~ 
~~~ 

Shri Priya Gupta rose-

Mr. Speaker: Would h" resume his 
aeat. 

Shri Priya Gupta: I will, with all 
humility. But I would ask the Prime 
Minister one thing. The Prime Minis-
ter is laughing. (Interruption). 

Mr. Speaker: Oorder, order. 

15ft fSflf 'r."<f : If'il: ~ r~
1' ' 1'' ' ' ~ 

Mr. Speaker: When I am standing, 
he should not stand. 

8hri Hem Barua: We are having 
the same fate. First they said it was 
difficult terrain. I know that. But 
that argument does not apply now. 
(interruption) . 

Mr. Speaker: Order, order. I have 
allowed him to put questi::>ns. 

Shri Hem Barua: My question was 
whether we are going to call an 
immediate cease fire and start nego-
tiations and all that, or whether we 
are going to have a total war, with 
military aid from our friendly coun-
'tries, with men and materials, to set 
out to fight. (Interruption). 

Mr. Speaker: He has put the ques-
tion. 

Shri Hari Vishnu Kamath: Assam 
is exposed now; it is V\llnera!ha. 

Shri Priya Gupta: Aid from all our 
friends. 

Mr. Speaker: We cannot continue 
the proceedings in this manner. I 
would request all han. Members to 
resume their seats. Now, the han. 
Member wants to know about the 
policy of the Government He wants 
to know whether it is possible for the 
Government just to say at thi9 
moment whether the Government is 
going to ask for an all-out aid from 
the capitalist coun!ltes to meet this 
situation. 

8hri Hari Vishnu Kamath: Aid from 
all friendly countries. 

Shri Hem Barna: 
countries. 

From friendly 

Mr. Speaker: I am sorry I made a 
mistake. 

Shri Hem Barua: You put a twist 
to what I have said. 

Mr. Speaker: If I 'had made a mis-
take, I corrected it. 

Shri Hem Barua: If you have cor-
rected it, I do not have any objec-
tion. (Interruption). 

Mr. Speaker: Then, he should lis-
ten to it I have corrected it. Even 
his colleagues know that I have cor-
rected it. 

Shri Hem Barua: I beg of you to 
understand our feelings, the feelings 
of this country, on this matter. 

Mr. Speaker: I do. But you should 
also understand the difficulties. (In-
terruption.) 

Shri Ranga: May I make a s ~ 

tion? Nothing could be heard now, 
and so, could you allow some time se 
that we can settle down? It looks as 
if there is a fracas between the Chair 
and some han. Members of the House. 
It is not possible to have a tallt. 
Therefore, kindly give us time to 
settle down. 
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Mr. Speaker: They should not talk 
simultaneously, of course. W"nen I 
stand up, I only say that others 
should resume their seats. Then, 
will sit down and any hon. Member 
might stand and speak. That is the 
only procedure we can adopt. 

Shri Hari Vishnu Kamath (Hoshan-
gabad): May I earnestly plead with 
you that on this r ~ occasion, 
you will kindly understand and appre-
ciate how baffieq,.bow distressed and 
how shocked w~ all are, and there-
fore, I would earnestly request you 
not to misunderstand when some of 
us get up and ask questions. I would 
only give the gist of what my hon. 
colleague asked. His question was 
that Assam which is his State and 
our State-India is one, we are all 
integrated into one nation-is now 
vulnerable and thoroughly exposed to 
the enemy, and so, what measures-
virile, vigorous and strong measures-
were taken, have been taken and are 
being taken, by arms, equIpment and 
all that, to step up our preparations 
and stop the Chinese thrust south-
ward and right into the heart of 
India. What measures have been 
taken? 

Mr. Speaker; Shri Kamath and 
others who put the question should 
know that all of us are distressed. 
They must include me in that "us" 
as well as the Prime Minister. Every-
one of us, wherever he might be 
sitting, and everyone in the whole 
country Will certainly be distressed. 
But are we just going to face the 
issue just in this manner? He has 
put the question and I was putting 
it to the Prime Minister and then 
there was interruption. I was not 
allowed to repeat that question. That 
was my difficulty. How can I pro-
ceed in this manner if this method is 
adopted? I will ask the hon. Prime 
MinIster. 

Shri Hem Barna: May put 
another question? 

Mr. Speaker: Does he want the 
answer to the other question or not? 
(Interruptions. ) 

Shri Jawaharlal Nehru: As you 
have said, Sir, we are all deeply dis-
tressed at the turn of events, and I 
can very well understand our hon. 
friends from Assam should be even 
more deeply distressed. Of courSE:, 
we are all distressed and there is no 
question of more distressed or less 
distressed. We should take every 
conceivable and possible measure to 
meet this emergency and this crisis, 
and we are trying to get all the pos-
sible help we can from friendly coun-
tries. There is not limitation aLont 
that of any kind. (Interruption). 

Shri Priya Gupta: My question is 
regarding the reported agreement 
between China and Pakistan to hand 
over Kashmir, West Bengal and 
Assam to Pakistan. Does he know 
anything about it? 

Mr. Speaker: How can the Gov-
ernment say anything· about that? 

Shri Priya Gupta rose-
(Interruption. ) 

Mr. Speaker: Order, order. He 
insists on 'his attitude and he goes on 
without having a pause or listening 
to anybody else. 

Shri Ranga (Chittoor): I do not 
wish to come in the way of your en-
forcing the rule in the usual manner, 
but these are verv important and 
critical days and, t'herefore, I would 
like you to show some latitude to us, 
and in the procedure also whlch you 
would be enforcing. The other day, 
my hon. friend Shri Kamath had sug-
gested that Parliament should be 
given the opportunity of meeting at 
least once in every month, for a 
week, and now, we do not know any-
thing at all as to what the Govern-
ment wishes to do. Even on this 
occasion, my hon. friend, the Prime 
Minister, did not take the trouble. did 
not think it necessary, to go a little 
beyond than the ordinary anwser that 
he has given to the Calling Attention 
Notice; we would like him to tell us 
a little more than what he has told 
U9 just now as to the steps that he 
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proposes to take, first, to keep the 
House in constant consultation and 
also the steps that he proposes to take 
to strengthen our defences. Other-
wL,e, it would be very difficult for us 
merely to satisfy you and the House 
according to the rules and, at the 
same time, to play the role that we 
have to play here. 

Mr. Speaker: I would request hon. 
Members that they should also appre-
ciate the difficulties that the Govern-
ment might be experiencing. I quite 
know and understand the feelings 
that we have got just at present. We 
cannot just express ourselves at this 
moment. Everybody is fee:i!!J like 
that. 

So far as the session is concerned, 
had advised Shri Kamath to take it 

up at the end when we are just going 
to adjourn. Then we will certainly 
dis2uss whether we should so decide. 
I will know what the attitude of the 
Government is by that time and then 
we can decide whether the Parlia-
ment has to meet more often and 
very SOon. We will decide it certa'in-
Iy. I had told him that, and I had 
suggested that it might be taken up 
at the end So, is there anv neces-
sity for the Prime Minister' just to 
say anything about it nov:. or for any-
body else also to say about it? We 
will take it up when we are going to 
adjourn-when we arc going to meet 
again-and the Government's atti-
tude also wil! be known by that time. 
If the Government has to make those 
arrangements, certainly, we shall 
have to leave to them also certain 
things. They cannot declare anything 
in detail here, on the floor of Parlia-
ment. If certain han. Members want 
something more, they can go and 
meet the Prime Minister, sit with 
him, and know the position. The 
Government would not be able to 
disclose everything here, what action 
is being taken, what procedure is 
being adopted, what we are doing, 
etc. Certainly, there is anxiety. I 
would request hon. Members-twc or 
three of them might go and sit with 
the Prime Minister. Probably he will 
be more communicative then, but 

here, it is not possible to go into all 
the details. If the Members get im-
patient simply on that, namely, that 
the details are not given, we appre-
ciate the difficulty, and we must 
appreciate the difficulty of those who 
have to administer or who have to go 
ahead with the matter. The inlor-
mation might be harmful t(} 
0'11' country also. Therefore I though: 
we should proceed to othel' business 
now. I would advise those who feel 
'0 strongly about it-of course, every-
one feels so strongly abc,ut it-.that 
if they are so inclined, they mlght go 
<lIlO see the r ~ 1vlinister. 

Shri Hari Vishnu Kamath: Sir 
before you pass on to other businpss, 
may I crave your indulgence a little 
more? The all" r day I made a request 
and I reiterate it today that as long as 
the House is in session the Prime s~ 
tel' should daily make a Etat.ement on 
the war s.ituation. Every day w~ open 
the papers and find ~  fierce fight-
ing is going on. Bnt the House is not 
told. I request the Prime l'vIinister to 
make a statement every day on the 
war situation. I do not know what is 
the difficulty. When some calamitv 
has occurred, he comes and ~ a 
statement 

Shri Ranga: Three days "fter it has 
happened, he comes and tells us. 
The papers have stated on the 
authority of the External AfI'airs 
Ministry spokesmen or military 
spokesmen that Walong had fallen 
three days ago. But the informatior. 
was given to the press yesterday and 
we come to know of it in the Hous .. 
only today. Would it not be possible 
for the Government to take the HOUSE> 
into confidence and tell us? Certainly 
we are courageous enough to main-
tain our courage here in spite of some-
of theSe grievous ss ~  

Shri Jawaharlal Nehru: May I 
point out that WaIong fell sam .. tim .. 
day before yesterday and Sela feu.. 
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to our knowledge, yesterday after-
noon? The House was not sitting on 
Saturday and Sunday and I have 
taken the earliest opportunity to in-
form the House. . 

Shri Hem Barua: We gnt the news 
of the fall of Walong day before 
yesterday all right. (Interruptions). 

Mr. Speaker: We shall now proceed 
with the motion moved by Shri 
Datar. 

Shri Hari Vishnu Kamath: I mad .. 
a request. That has not been replied 
i1D. 
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Shri Hari Vishnu Kamath: I under-
stand the Prime Minister telling the 
House that the House did not sit on 
Saturday and Sunday. But on Fri-
day morning, the papers carried the 
news that fierce fighting waF going on 
in Walong and Jang, but no statement 
was made in the House. 

Shri Jawaharlal Nehru: Fierce 
fighting was going on. It is always 
gomg on in various places. But 
Walong fell day before yesterday. on 
Saturday. 

Mr. Speal<er: The House will now 
proceed with the motion moved by 
Shri Datar . 

12.45 hrs. 

FOREIGNERS LAW (APPLICATION 
AND AMENDMENT) BILL---contd. 

Shri Hari Vishnu Kamath: The 
House is no doubt in full agreement 
with the Minister that in this hOUl 
of grave national emergency, the 
executive should be armed with 
adequate powers to meet the needs 
of the situation in various spheres of 
their activity and to deal with forei2-
ners and s'imilar other individuals who 
may be considered to . be security 
risks in the situation. I do not wish 
to make any elaborate speech on this 
occasion, but will only seek clarifica-
tion on certain matters which are 
germane to the Bill and to the ordi-
nance which is now being souj!ht to 
be replaced by the Bill. 

The first point I wish to make out 
is with regard to the Bill. It does not 
mention as to when it will actually 
come into force, whereas clause 1 of 
Ordinance No.5 of 1962 Says: 

. "It shall be deemed to have 
come into force On the 26th of 
October, 1962." 

This gives rise to a litUe doubt in my 
mind, with regard to this particular 


